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NATIONAL COM LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

S. No. NAME DESIGNATION

C.P No. l36I / (MAH)/ 2017
CA No.

SI(}NATURE

CORAM Present

NAME OF THE PARTIES SVS Marine Services Pvr.Ltd.
V/s.

Ardeshir B.Cusetjee & Sons Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2O16

SHRI B.S,V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF
THE NATIONAL COMPAIIy LAw TRIBUNAL ON 14.09.2017

qN

ORDER

List this matter on 20.9.2017

sd/-
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CP No.1351 / I&BP/NCLTA,TB&IA\V20y

For the petitioner Counsel has reported that this date of hearing has not been intimated
to the Corporate Debto, the petitioner is hereby directed to intimate next date of hearing to
the Corporate Debtor as prescribed under the Adiudicating Authority Rules.

V. NALLASENAPATHY
Member (Technical)
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B.S.V. PRAKASH KUMAIT
Member (Judicial)


